
 33t  अंगा  Health  Bill

 14°55  hrs.

 SCHEDULED  CASTES  AND  SCHE-
 DULED  TRIBES  ORDERS  (AMEND-

 MENT)  BILL

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS

 Cant
 DHANIK  LAL  MANDAL):  Sir,

 beg  to  move  for  leave  to  introduce  a  Bill
 to  provide  for  the  inclusion  in,  and  the  ex-
 clusion  from  the  lists  of  Scheduled  Castes
 and  Scheduled  Tribes,  of  certain  castes
 and  tribes.

 MR.  DEPUTY-SPEAKER:  The  ques-
 tion  is:

 “That  leave  be  granted  to  introduce
 a  Bill  to  provide  for  the  inclusion  in,
 and  the  exclusion  from,  the  lists  of
 Scheduled  Castes  and  Scheduled  Tribes
 of  certain  castes  and  tribes.”

 The  motion  was  adopted.

 SHRI  DHANIK  LAL  MANDAL:  1
 introduce  the  Bill.

 14°56  brs.

 MENTAL  HEALTH  BILL

 MR.  DEPUTY-SPEAKER  :  The
 question  is  :

 “That  leave  be  granted  to  introduce
 a  Bill  to  consolidate  and  amend  the
 law  relating  to  the  treatment  and  care
 of  mentally  ill  persons,  to.  make  better
 provision  with  res;  to  their  property
 and  affairs  and  for  matters  connected
 therewith  or  incidental  thereto.”

 The  motion  was  adopted.

 aft  जगदम्बा  प्रसाद  यादव  :  मैं  विधेयक  पुर:-
 स्थापित  करता  हूं  ।

 ——

 MAY  12,  1978  Matters  under  332
 Rule  377

 14°57  brs."

 METRO  RAILWAYS

 (CONSTRUCTION
 OF  WORKS)

 THE  MINISTER  OF  RAILWAYS
 foe

 MADHU  DANDAVATE)  :  Sir,
 beg  to  move  for  leave  to  introduce  a

 Bill  to  provide  for  the  construction  of
 works  relating  to  metro  railways  in  the
 metropolitan  cities  and  for  matters  con-
 nected  therewith.

 MR  DEPUTY-SPEAKFR:  The
 question  is  :

 “That  leave  be  granted  to  introduce
 a  Bill  to  provide  for  the  construction  of
 works  relating  to  metro  railways  in
 the  metropolitan  cities  and  for  matters
 connected  therewith.”

 The  motion  was  adopted.
 PROF.  MADHU  DANDAVATE:  उ

 introduce  the  Bill.

 14°58  hrs.

 MATTERS  UNDER  RULE  377

 (i)  REPORTED  CLOSURE  OF  EDUCATIONAL
 INSTITUTIONS  IN  BIHAR

 डा०  रामली  सिह  (भागलपुर)  :  उपाध्यक्ष
 महोदय,  नियम  377  के  सक

 अन्य 443%
 ध्  शप  4  सम्बन्ध

 333
 15

 5
 ि  सुनाया  4%  शु

 कि

 ि

 द्  433 जि 2
 335 ै  3  व  तर


